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$~61
* IN THE HIGH COURT OF DELHI AT NEW DELHI

# CNR No. DLHC010400712026

+ W.P.(C) 12404/2026 with CM APPL. 57566/2026 and CM APPL.
57567/2026

SUBHASH BHARTI .....Petitioner
Through: Mr. J. Sai Deepak, Senior Advocate

with advocate (appearance not
given).

versus

UNION OF INDIA & ORS. .....Respondents
Through: Mr. Rajiv Pandey (GP), Advocate for

R-1 (through VC)
Ms. Pinky Anand, Senior Advocate
(through VC) with Mr. Bhaskar
Bhardwaj, Mr. Gaurav Tandon, Ms.
Gauri Goburdhan, Ms. Saudamini
Sharma and Ms. Adeti Salooja,
Advocates.
Mr. Pranav Prateek, Advocate for R-
13.

CORAM:
HON'BLE MR. JUSTICE AMIT BANSAL

O R D E R
% 25.08.2026

CM APPL. 57567/2026 (exemption)

1. Allowed, subject to all just exceptions.

W.P.(C) 12404/2026

2. The present writ petition has been filed seeking the following reliefs:
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3. Issue notice.

4. Notice is accepted by the counsel appearing on behalf of the

respondents.

5. Replies be filed within four (4) weeks from today.

6. List on 27th October, 2026.

AMIT BANSAL, J
AUGUST 25, 2026/Rzu
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